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NATIONA COMPANY lAW TRIBUNAL, MUMBAI BENCH, MUMBAI

T.C. p. NO. s 1/74(2)/NCLT/MB/MAH/2015

and in the Petition, the Company has duly recorded the figures of such

amount along with relevant details. As a consequence of the said

General Circular, this Petition has now become redundant. The same

is, therefore, dismissed due to non-applicability of the relevant

provisions of Companies Act, 2013. No order as to cost.

Dated: 10h Februa ry, 20L7 M.K. SHRAWAT
MEMBER (JUDICLAL)
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